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ARMEDNAR(GER )# WESTERN ZONE BENCH, PUNE
psTRCT /0 ) ‘
OS2 42 2{ | Original Application No.11/2023 (WZ)
. / S
& 7 .
Razzak Rajmohammad Baig & Ors. ... Applicant
v/s
The District Collector, Ahmednagar & Ors. ... Respondent

AFFIDAVIT ON BEHALF OF RESPONDENT NO.1 DISTRICT
COLLECTOR AHMEDNAGAR

I, Prasad S. Mate adult occupation-service, The Sub Divisional
Officer, Pathardi having my office at Pathardi District Ahmednagar, Pin
code 414102, do hereby state on solemn affirmation on behalf of the

Respondent No. 1 as under-

1) Ihave perused the papers and proceedings of the above matter. I am
thus conversant with the facts of the case and I am able to depose the
same. I am filing the said Affidavit in Reply on behalf of the Respondent
No. 1 District collector Ahmednagar

2) I say and submit that the Applicant has filed this application

regarding air, water, soil and noise pollution caused due to the Hot Mix

Plant and Stone Crusher activities carried out by Respondent No.12-
AHMEDNAG GAR |* Balasaheb Janardan Murdare- Project Proponent at Gat No.40/1, Village
DIST
RICT arur Khurd, Tal: Shevgaon, Dist: Ahmednagar.
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3) I further say and submit that as per the directions given by this.

Hon'ble Tribunal, Joint Inspection was carried out by the Sub- Divisional

Magistrate, Pathardi along with the Official of Maharashtra Pollution

Control Board at the aforesaid site of Respondent No.12 on 16/2/2023

and observed as follows:

1. Hot Mix Plant was not operated continuously, it is operated as per

work requirement.
2. During visit, the Hot Mix Plant was not in operation.

3. In order to control air pollution, the industry has provided Raw
Material Loading Section (4 hoppers) and conveyor belt covered
with tin sheets, water sprinkling system provided at conveyor belt
& hopper section. The industry is having 01 no. of tanker with
capacity 5000 lit. (Water storage capacity) for regular wetting of
the premises. The industry has provided wet scrubber with stack of
height 15.0 mtrs. to hot mix plant. The industry has planted

bamboo & other trees around the hot mix plant.

A copy of the Joint Inspection Report dated 16/2/2023 is enclosed

herewith and marked as an Annexure-I.

4) I say and submit that Representative Officer of the Respondent
No.l and officials of Maharashtra pollution control Board at
Ahmednagar, Applicant Mr. Razzak Baig, Respondent No.12-Project
Proponent, nearby farmers carried out the Joint visit to the aforesaid site
of Hot Mix Plant on 14/3/2023 and observed that the Hot Mix Plant was

In operation. During the operation of Hot Mix plant It is observed that

2
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smoke, dust flow and its particles from the hot mix plant have

accumulated on crop and field of complainant. The crop on half portion

of complainant land was harvested & cotton crop s standing on about
two acres of land. The industry has planted Bamboo trees On the
Common border (Bandh) between the land of Respondent No.12 where
the Hot Mix Plant is standing and the land of complainant. Dried leaves
of bamboo trees were found lying in the field of complainant, during the
visit it was noticed that there was bad smell of Asphalt. A copy of
panchnama dated 14/03/2023 is enclosed herewith and marked as an

Annexure- "I1".

5) I say and submit that during the visit on 14/3/2022, machineries to
measure noise and air pollution made available by Maharashtra Pollution
Control Board. Monitoring was carried out at the time of plant of
Respondent NO.12-PP is in operation & When not in operation and near
the Applicant's Farm land at the time of plant is in operation & when not
in operation.. Copies of the noise monitoring results are entlosed

herewith and marked as Annexure- "III" collectively.

6) 1 further say and submit that at the time of joint inspection the
ambient Air quality monitoring was done on 14/03/2023 near backside
gate of the Respondent no.12 project proponent. The results of the

ambient Air quality monitoring carried out are enclosed herewith and

marked as Annexure-"IV",

7) | say and submit that Sub Divisional Officer Pathardi has made
communication dtd 31/03/2023 to the Taluka Agricultural Officer

Shevgaon District Ahmednagar, asking to submit report as to whether

2R - 3
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there is damage to the crops of applicant due to the pollution of hot mix

plant of respondent no.12, Taluka Agricultural Officer, Si;evgaon
submitted his report stating that there can be lose of yield of crops b-eloﬂg
to the applicant due to the smoke and particles of respondent no. 12.'p]ant,
which accumulates in the field of applicant. Copy of spot inspection
report of Taluka Agricultural Officer, Shevgaon is enclosed herewith &

marked as Annexure “V”,

8) I say and submit that during the visit along with complainant, the
complainant pointed out that the sprinklers are only operational today
since the respondent no 12 was well aware about the fact that the officers

of respondent no 7 and Sub divisional Officer Pathardi are visiting the

spot.

Solemnly affirmed on this day of 17" April, 2023 at Ahmednagar

@N]’g . For & On Behalf Of Respondent No.1
/ bi’ﬂ District Collector, Ahmednagar
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Solemnly affirmed before me

by. Pq%s2d & f&“s— anaram ok plocad Mate)
vho is identified before me %41 A < ..
by.. Ak A &hndT Sub Divisional Officer,

whom | personally know ‘i{ﬁ‘tz{;—i /_ Pathardi

1
Todscp M_M”a" e

SANTOSH S. BHOSE
s Advocate & Notary Public
| - Arihant Appt., Karachiwalanagar

CANCELLED | CANCELLED ! Aggp-/Jain Hostel, A megn ar3

> 0. SSB/'NL
‘ | ‘ocument p
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Joint inspection Report In respect oforder 20/05/2021 passed by 1on’abla NGT
(Wz) In Q.A. 01/2020 Raggak Rajhmommad Balg V/s. The District collector Ahmednagar

and Ors.

As per the Hon’able NGT order dated. 20/05/2021 In Q.A. 01/02 Raggak Rajhmomad Balg
V/s. the Distrlct collector Ahmednagar has directed to Maharashtra Pollution Control and

District maglstrate Ahmednagar to submit com‘pllance of the order.

Board has granted consent to Operate for hot mlx plant vide dated 12/03/2020,
valid up to 30,03.2026. [Anx-1). Board has Issued proposed direction on 17/02/2021 (Anx-
). After recelpt of Hon'able NGT order dated. 20/05/2021 the Board has Issued Interim
direction vide dated 30/09/2021 after compliagcc of proposed direction (Anx-Ilt).

Joint visit along with Ravira) Patil Fleld Officer was carried out on 16/02/2023 and

following findings are noticed.

1) Hot mix plant not operated continuously It Is operated as per work requirement
2) During visit hot mix plant was not In operation.
3) The industry has provided following Me3sures for control of Alr Pollution in the
surrdunding area. '
a) Raw Matecial loading section (04 hoopers) are cavered with tin Sheet,
b) Conveyer belt covered with tin Sheet. |
c) Water sprinkling system provided at Conveyor Belt & hooper sectlon.
d) Industry having 01 no. of tanker with capacity 5000 lit (water storage capacity) for
regular wetting of the premises.
e) Industry has provided wet Scrubber with stack of helght 15.0 mtrs, to hot mix plant,
f) Industry has planted bamboo & others Trees around the Hot Mix Plant.

g) The Industry has not provided the Metallic Road as per consent condition

The complalnant’s agriculture land situated on west slde of adjacent
ent to th
boundary of hot mix plant. The compliant harvesting the rabl crop observed duri he
uring the

visit. Board has Issued letter to Agriculture department vide dated 07/02/20
statues of crop In the surrounding area, (Anx-1V) 2/2023 regarding
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The Complainant fleld was visited along with complaint Mr. Raggak Rajhmomad
galg In some part of complainants field cotton crop was standing and In some part
harvested bajra crop was stacked. The complalnant told that the dust from Hot Mix
Plant accumulates on the crop & on the surface of fleld. Dust observed on leaves and
cotton of cotton crop & also on surface of soil. Also the complainant told that when
the plant is in operation it creates lot of nolse, dust & bad odour. At the time of visit
the plant was no in work so this cannot be observed. Complainant also pointed out the
bamboo Planted along with the boyndary shades old leaves which falls on

complainant’s field which was observed during visit.

Also in the future, the unit will be monitored keeping in view any violation of

environment laws.

The joint \nspectioh report is submitted for your kind perusal and for further

direction please.

o, )
(Chandrakant Shinde) (P sa.d )

Sub-Regional Officer Sub Divisional Magistrate, Pathardi
MPCB, Ahmednagar. 3
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MAHARASHTRA POLLUTION CONTROL BOARD

'pnuﬂ 0253-2362320 o Regional Laboratory
0253.2365!6! = = Maharashtra Pollution Control Board,
, sonesluklab@mpcb gov.in “ “., 1st floor-Udyog Bhavan, Rathi Chowk,
website : http //mpcb.gov.in y” Near [TI, Trimbak Road, Satpur MIDC,
“Your Service is our Duty" NASHIK- 422 007.
Repot Outward No.: MPCB/RL-Nashik/Ambient/22-23/03/8
Date: 28/03/2023 07:28 PM
Analysis Report-Air (Ambient)
Client/Industry/location Name & Address
M/S B.J.MURDARE
025 DG set of capacity > IMVA but < SMVA
Sample Details
Field Sample ID : BR-0042442
Laboratory Sample Code : MPCB/RL-Nashik/AMB/22-23/159
Sample Details (Water/Air/HW) : Air
Sample Volume Received :
Sample Collected By : FO-Ahmednagar (Mr. Raviraj Patil) (SRO-Ahmednagar)
Seal No. : 236
Type of Industry / Location details : orange
Sample Collected On : Mar 14 2023 10:00:00:000AM
Sr.No| Parameter Starting Time Closing Time Result Unit f\allfmggi of
1 PMI10 14-03-2023 10:00 14-03-2023 18:00 6l pg/m
2 S02 14-03-2023 10:00 14-03-2023 14:00 7 pg/m3
3 soz 14-03-2023 14:00 14-03-2023 18:00 9 pg/m
4 NOx 14-03-2023 10:00 14-03-2023 14:00 15 pg;’m3
5 NOx 14-03-2023 14:00 14-03-2023 18:00 16 ug/m3
Report Type: final

Report generated on: 28/03/2023 07:28 PM '
Complied & Approved by: Shantilal Nagare
Reviewed on Date: 28/03/2023 07:28 PM

" Reviewed by: Shantilal Nagare
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Shantilal Nagare
I/c Scientific Officer,
Regional Laboratory, Nashik,

* Electronic report does not require signature
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